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ILLEGAL MINING IN KRISHNA RIVER 
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CAPTIVE KRISHNAMMA 
 

                 Source from Enadu News Paper 
 

➢ The Krishna River has become a captive in the hands of the Sand Asuras.  They are filling their 
pockets by doing sand mining in violation of the rules.  Even if the deadline is over, if the 
environmental permits are not received, even if there is no permission for the construction of 
roads, the sand mining does not stop.  As a target of demand.. the continuous sand mining is 
causing disruption to the environment.  Random digging is going on in the river within the 
constituencies of Pedakurapadu, Mangalagiri, Tenali and Vemuru.  Which reach has expired?  
How much permission is being taken and how much digging is being done.  Where are you 
moving?  As there is no mechanism to monitor such things, the lessees are digging and moving 
at will.  In Konur, Amaravati, Vaikuntapuram and Gundimeda, excavations are going on day and 
night without any difference 
 
 

➢  Rules are watered down 
Pedakurapadu Constituency has more sandy reaches on the banks of Krishna river.  Acchampet 
mandal includes Konur, Kastala, Chintapalli, Amaravati mandal includes Vaikunthapuram, 
Amaravati, Dharanikota and Malladi reaches.  The lessees who moved the sand along the 
embankment in the river Krishna are building roads in the river to move the sand in the river 
bed.  Atchampeta mandal Konur, Amaravati mandal Dharani Kota, Amaravati, Vaikunthapuram 
reach across riverbeds has to be moved.  In this order, to cross the Yalu by blocking the river, 
a path was made by placing mud on the tumuli, big boulders and sticks on both sides. 
 
 

➢ Excavations are supposed to be done to make the boundaries visible in the leased area, but 
they are not being implemented.  Heavy machinery is used to excavate and transport them in 
trucks.  The river is losing its shape due to the wanton digging going on for four years.  
Blockages of riverbeds can lead to coastal erosion if the flow direction changes during floods.  
Excavation is being done at any depth anywhere in the river without paying attention to the 
rules.  The rule not to do excavations at night is not enforced.  Even those who care are 
concerned that excavations are being done diagonally within ten kilometres from the 
residences of the state secretariat, the residence of the chief minister, ministers and VIPs.  
Konur.  Permissions for Vaikunthapuram-3 reaches have been received recently.  Excavations 
are still going on even after some of the remaining ones have expired.  In Gundimeda of 
Tadepalli mandal, the excavations are going on at night even though the permits have expired 
on March 31. 
 
 

➢ The Representative of the people is against the rules 
JP company has been given permission for sand mining in Krishna river.  While excavations are 
to be done in the Ministry of Mines, they are mining wherever they are.  The sand mining is 
going on under the authority of Prajapratinidhi, the ruling party from the coastal area of 
Krishna river in Palnadu district, and the system is not implementing the rules.  In Konur, even 
though there is no permission, he is making a way in the River and sanding the people he likes.  
There is chaos among the concerned departments as sand is being excavated and transported 
indiscriminately against the guidelines. 
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➢ Massive storage with foresight 

For vehicles coming to sand-reach, they are  Loading and making money.  In addition to this, if 
the river gets flooded from the month of June, the excavations in the river will create obstacles 
and they are now digging and storing on a large scale.  Thousands of tons are stored in each 
reach.  One and a half lakh tonnes of sand stored in Vaikunthapuram Reach is facing the hill.  
During the rainy season, sand can not mined in the river and the reserves are being increased 
with a view to supply according to the demand at that time.  Daily-loading, amount of stored 
sand etc. are analysed to know how much sand is being moved. 
 

➢ No way is allowed in the river 
No one has been given permission to construct roads on the banks of Krishna river in Konur, 
Amaravati, Vaikunthapuram etc.  Dams should not be constructed in the river without 
permission to obstruct the flow.  

                                                                          Krishna Rao.  Executive Engineer, Krishna Conservation 
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